(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process)

FOR THE ATTENTION OF THE STAKEHOLDERS OF BFT AUTOMATION SYSTEMS

FORM A
PUBLIC ANNOUNCEMENT

Regulations, 2017)

PRIVATE LIMITED
1 NAME OF CORPORATE PERSON BFT Automation Systems Private Limited
DATE OF INCORPORATION OF | 08.01.2015
CORPORATE PERSON
3 AUTHORITY UNDER WHICH | RoC-Hyderabad
CORPORATE PERSON IS
INCORPORATED/ REGISTERED
4 CORPORATE IDENTITY NUMBER / | U51900TG2015FTC097199
LIMITED  LIABILITY IDENTITY
NUMBER OF CORPORATE PERSON
5 ADDRESS OF THE REGISTERED | Plot No. 6, Shed No. 1, .D.A Bollaram,
OFFICE AND PRINCIPAL OFFICE Near Miyapur, Jinnaram Mandal,
(IF ANY) OF CORPORATE PERSON Hyderabad TG 502325, India
6 LIQUIDATION COMMENCEMENT | 24.05.2023
DATE OF CORPORATE PERSON
7 NAME, ADDRESS, EMAIL ADDRESS, | - Pawan Kumar Singal,
TELEPHONE NUMBER AND THE - C/o AVM Resolution Professionals LLP,
REGISTRATION NUMBER OF THE 8/28, (3rd Floor), W.E.A., Abdul Aziz Road,
LIQUIDATOR Karol Bagh, New Delhi 110005.
- vlp.bftautomation@gmail.com
- 01141486026/27, Mob. 9560508482
- IBBI/IPA-001/IP-P01172/2018-2019/12229
8 LAST DATE FOR SUBMISSION OF 23.06.2023
CLAIMS

Notice is hereby given that the BFT Automation Systems Private Limited has commenced
voluntary liquidation on 24.05.2023.

The stakeholders of BFT Automation Systems Private Limited are hereby called upon to
submit a proof of their claims, on or before 23.06.2023, to the liquidator at the address

mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Name and Signatugcf:/the Liqu

Date: 26.05.2023
Place: New Delhi
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tor: Pawan Kumar Singal
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EFOEM A gfreror @ () Union Bank 13861 - Bheemgal Branch ool & Canara Bank <22\ CANARA BANK, MEHDIPATNAM BRANCH
PUBLIC ANNOUNCEMENT e MRO Office Road, Bheemgal, Dorcl > Canara Bank #10-3-3A, MEHDIPATNAM,HYDERABAD - 500028
oo EBEEEEEE Nizamabad District, | [ vomm: Symciicarts | Phone No. 040 - 23531813 Mob. No. 91 8978633621

(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF

E-AUCTION SALE NOTICE
[See Proviso to Rule 8(6) of Security Enforcement Rules, 2002]

E-Auction Sale Notice for sale of iImmovable Assets under the Securitisation and Reconstruction
of Financial Assets and Enforcement of Security Interest Act, 2002 read with the proviso of Rule
B(6) of the Security Interest (Enfercement) Rules, 2002,

Mofice is hereby given fo the public in general and in particular to the Borrower(s) and Guarantor(s) that
the below described immovable property mortgaged! charged fo the Securad Craditor, the Symbaolic!
phiysical possession of which has been taken by the Authorzed Officer of Union Bank of India {Secured
Creditar), will be sold on "As is where i3”, “As is what is", and "Whatever there is” on the date mentioned
below, for recovery of duas as mentionad hereunder to Union Bank of India fram tha below mankanad
Borrowens) & Guarantons),

Thea Resarve Price and the Earnest Money Depaosit are also mentioned hereunder:

1 |Name and address of the BorrowerMortgagor: 1. Mr. Peta Ravindhar, 30 Somaiab, H Mo
1318302, Sri Ram Colony, Wil Muchkur, Mdl: Bhemgal | Dist: Nizamabad, Pin; 503307

2. Mr. Peta Nikhil, 5/o Ravindhar, H Mo 13832, S Ram Colony, Vill: Muchkur, Mdl: Bhemgal |, Dist:
Mizamabad, Pin: 503307, 3. Mr. Mulguri Narsaiah, S/c Bavaiah, H Mo 3-48 Vil Muchkur, Mdi
Bh=emgal, Dist ; Nizamabad — 503307

The secured debl for the recovery of which the immovable secured assst s 1o be sold:
Rs.15,58,590.96 as on 23.05.2023, interest thereon plus charges plus expenses.

DESCRIPTION OF IMMOVABLE SECURED ASSETS TOBE SOLD

{ Proparty descriplion as specilied in the sala Dead 28047201 & dated 26-07-2018)

All the property of RCC Roofed single Storled Bullding constrectad in Open Plot lies in Sy No 126/E72
having total site area of 300 Sg ¥Yds, Built Up Area of 1912.580 Sits, sifeated af Muchhkur Village, Mdl
Bheemgal, Dist Nizamabad, as describad in Registered Sale Deed No. ZB04/2018 registerad wilh
SRO Bheemgal bounded by East : Plot of Duwvvala Laxmi, West | 12°-0° Wide Road, Morth ; 18-07
Wida Road, Sowth : Land Myadari Shankar.

Reserve Price : Rs. 25,02,900/- | EMD: 2,50,290/- | Bid Increment: Rs. 30,000/-

DEMAND NOTICE [SECTION 13(2)]
DEMAND NOTICE UNDER SECTION 13{2) OF THE SECURITISATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND
ENFORCEMENT OF SECURITY INTEREST ACT 2002 The below said kean/cradit fecilites are duly securad by way of mortgage of the
assels more specifically described in the schedule hereunder, by virue of the relevant documents execuled by you in our favowr. Sace you
had failed to discharge your liabillies as per the terms and condilions slipulated, the Bank has classified the debt as Non-performing Asset
Hence, we hereby lssue this notice to you under Section 13(2) of the subject Act calling upaon you fo discharge the enfire liability
70 BEORROWER | GUARANTOR ! MORTGAGOR: SRl JATOTH RAMESH ALIAS JATOTH RAMAKRISHMA 5/0 Late J.
BHEENYA[NATURAL SOMN OF LATE J.RAMARAD] FLAT NO 202, SHRI RESIDENCY, ROAD ND 5 SNEHAPURI COLONY, NAGDLE,
HYDERABAD- 500035 GUARANTOR:SRI RAVI KUMAR DARAMSOTH HWO 2 201, UGGAMPALLY. MARIFEDA WARANGAL,
TELANGANA- 508315
QUTSTANDING AMOUNT LIABILITY :Rs.7,04,851.44/- (Rupees Seven Lakhs four Thousand eight hundred fifty one and paise
forty four only] with accrued and up-to-date interest and other expenses. NPA DATE:01-05-2023, Loan Alc.
MNo's:30077830000132 (MORTGAGE LOAN)
[Details of security assets: DETAILS OF LAND: AR thef the residential Taf beanng no 202 in 2 nd foor of "SHRTRESIDENGY™ with &
bl wip avea of 945,00 5g. FLincluding comrman areas and car parking slc., logether with undivided share of land admeasuring 389.00 Sq
s, or 32 .60 5g. mirs, ouf of 87150 Sq yds, consfructed an house bearing no 2-4-251 and house no. 2-4-27 7 (old no,4-47712) on plot
nog.41-A, 10%pant, 101& Norfhern part of piod no 474, in survey no 123, sifuated af snehapui colony, Nagole, Uppal mands!
Rangaraddy, Telangana and bounded by:
FLAT BOUNDARIES:North ; Flat No 203, South : open fo sky,East - open to sky, West : staircase and corridor
LAND BOUNDARIES: North : Plot No 100, South : Plot No 42,East : Road, West : Plot No 40 and 41
{Kame of Title holder: SRI. JATOTH RAMESHALIAS JATOTH RAMA KRISHNA)
If you, the aforementioned persons 3il fo repay the above mentionsd amount due by you with fufure interest and incidential expenses,
costs &% staled above in lerms af this nolice under Section 13 (2) of SARFAESI Act, within 80 days from 1he date of publication of thes
notice, faling which we shall exerczse all or any of the rights under Section 13(4) of the subject Act. Further, vou are hereby restrained from
dealing with any of the secured assets mentioned in the schedule in any manner whatsoever, without our prior congent. This is withouwt
prejudice fo any ofher nghls available fo ws undear the subject Acl andior any other law in fores, Your attention is invited bo provisions of
sub-sachon (B) of Saction 13 of the SARFAES| Act, in respect of me available, to redeam the secured assats. The demand notice had
also been issued bo you by Fegisiered PostAck due toywour kast known address available in the Branch record.

DATE:17.05.2023,PLACE: HYDERABAD S0/- AUTHORISED OFFICER, CANARA BANK.

rinserv BAJAJ HOUSING FINANCE LIMITED

Corporate office: Cerebrum IT Park B2 Building 5th floor, Kalyani Nagar, Pune, Maharashira 411014
Branch Office: 2nd Floor Flat No.20:3, Office No.34 & 3B, Aditya Trade Center, Above passport office,
Ameerpet, Hyderabad Telangana India-500038.

POSSESSION NOTICE

Ufs 13(4) of the Securitisation and Reconstruction of Financial Assets and Enforcoment of Sacurity Interast Act 2002. Rule 8-
{1) of the Security Interest (Enforcement) Rules 2002. (Appendix-1V)

Whereas, the undersigned being the Authorized Officer of Ws BAJAJ HOUSING FINANCE LIMITED (BHFL) under the Securitization
and Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002 and in exercise of powers confermad wnder
section 13(2) read with Rule 3 of the Security Interest (Enforcement) Rules 2002, issued Demand Notice(s) to Borrower(s)/ Co-
Borrower(s) Guarantor(s) mentioned herein below o repay the amount menticned in the nodice within 60 days from the date of receipl
of the said natice. The Borrower|s) Co-Borrower{s)/ Guarantor(s) having failed to repay the amaount, notice is hereby given 1o the

BFT AUTOMATION SYSTEMS PRIVAITE LIMITED

Name of Corporate Person BFT Automation Systems Private Limited
Dale al incamaration of Canperate Parson | 08,01 2015
Authority under which Campaorate RoC-Hyderabad
Person is incorporaled /negistenad
4.| Camorabe identity rumier  imsad habiity | US1900TG2015FTCOOT108
dertity number of Comarale Person
5.| Adcress of the regztensd Office and
Principal offica (if any) of Comporale Parson
&.| Liquidation commencement date of
Gorporate Parson |
7 | Mame, address, emal address, lelephone | Pawan Kumar Jingal
number and the registration rumber of Clo AVM Resolution Professionals LLP
the Liquidatar Add.: 828 [3rd Flear), W.EA Abdul Azt Road,
Karol Bagh, Mew Defhi 190008
Email: Wp bautomation@gmail.com
Ph No.: 011 41486026127, Mob_ 85603084832
Regn. No.: IBBYPA-D01AP-PO T 2H18-201 91 223
Last date for submission of dams 23.06.2023
Modice is hereby given gt the BFT Automation Systems Private Limited fas commenced voluntary
liguidation on 24.05. 2023,
The stakeholders of BFT Aultomation Sysiems Private Limitad are hereby called upon tosubmit a proof
of thelr claims, onor bafons 23.06. 2023, to lha liguidator al feacdrass mantoned against dem 7.
The financial creditors ehall submit their proof of claims by electronic means only. All other stakeholders
rnay submil the proof of saims in person, by postor by elaclronic means.
Submission of false or misleading proofs of claim shall atiract penalties.
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Fiol Mo, 6, Shed ka. 1, 1.0.4 Bolaram, Maar Miyagur,
Jinnaram Mandal, Hyderabad TG 502325, India

24 05.2023

L+

Date and Time E-Auction: 14,06.2023 from 10,30AM to 01.00PM
{with 10 min unlimited auto extensions) E-auction website-www.mstcecommerce.com

Last date for submission of EMD : On or before the commencement of e-Auction.

Sdi-

Pawan Kumar Singal
Voluntary Liquidator of BFT Automabion Syslams Privale Limitad
Registration Mo.:IBBIIPA-001/IP-POIT2201 B-20181 2229

Date & Time of Inspection of above properties: 08.06.2023 between 1.00 PM and 5.00 PM.

For detalled terms and conditions of the sale, please refer 0 the link provided in
https: “www.unicnbankefindia.co,in”, hiips;"wwew.mstcecommerce,. comfauctionhomefibapifindex. jsp*
For Registration and Login and Bidding Rules visil hilpsowwa.msicecommerce.com/ auctionhomaa!
ibapindex jsp. The interest bidder may contact the Dealing Officers: Manager, Bheemgal Branch, or
Authorised Officar, Union Bank of India Hyderahad Rd Branch, Mizamahad.

Statutory 15 Days Sale Motice under Rule B{EY Rube 9(1}) of Security Interest (Enforcement) Rubas,
2002, This may also be treated as notice under Rule S(6)WRule 3(1) of security Interest (Enforcement)
Rulbas, 2002 to the bormower's and guarantor’s of the said loan about the holding of E-auction Sale on
tne above mentomned dale.

S e T S TS R

Date: 26,05,2023
Place: Maw Delhi

; IDBI BANK LIMITED
@ IDBI BANK [ Recavery, D.No. 5-9-89/1 & 2, Chapel Road,

CIN: LES130MH2004G01148838 Hyderabad - 500 001, TS. Ph No : 040-67694000
POSSESSION NOTICE
[RULE & {1})] (For Immovable Property)

Whereas, the undersignad baing the Authorisad Officer of the IDBI Bank Limited under the
Securfisation and Reconstruction of Financial Assels & Enforcament of Security Inferast
Act, 2002 (54 of 2002) and in exercise of powers conferred under saction 13(12) read with
rule 3 of Sacurity Interest (Enforcement) Rules 2002, issued demand notice on 22.02.2023
calling upon the borrower Shri Alli Sayanna to repay the amount mentioned in the demand
nofice being Rs. 10,18,087.20 (Rupees Ten Lakh Eighteen Thousand Ninety Seven and
Paise Twenty only)as on 20.02.2023 plus appliceble interest, incidental expenses, charges

TR Y

Authorised Di'i'.iEE;r. UI'_IIIZII'I-EEI'IH.-EIHI'I_dI_E]

“Place - Bheemgal, Date - 23-05-2023,

I SOPHIA TRAEXPO CIMITED |

CIN: L21000TG1983PLC113227
Regd Office : 2nd Floor, Jyothi Pinnacle, Survey No.11, Kondapur Village
Serilingampally Mandal and Municipality Hyderabad TG 500084 IN

EXTRACT OF AUDITED STANDALONE FINANCIAL RESULTS FOR THE FOURTH QUARTER AND

and costs thenzon within 60 days from the date of the recaipt of the said notice YEAR ENDED 31.03.2023 (RS. IN LAKHS Borrower(s) Co-Borrower(s) Guarantor(s) and the public in general that the undersigned on behall of Mis Bajaj Housing Finance
The borrower having failed 1o repay the amount, nolice i hereby given lo the borrower ' CONSOLIDATED Limited, has taken over the possession of the property described herein below in exercise of the powers conferred on him under
and I:l_'IE puhli-:_.n ge—ner.*lal theat l!‘e undersigned has taken ;:z-c':ssas.-sinn of the properly Sr. PARTICULARS - QUARTER' QUARTER'  YEAR YEAR Section 13(4) of the said Act read with Rule 8-{1) of the said rules, The Borrower(s)/ Co-Borrowe(s) Guarantor(s) in particular and the
destl:nl:nad herain below, in exercise of powers conferred an him under sub-saction (4) of No. ENDED ENDED ENDED ENDED publicin general are hereby caulioned not to deal with the below said property and any dealings with the said property will be subject to
ﬁ?ﬂﬁn Q?t.?i,”;“;?;i"“!]]ﬂ“ s e e 31-03-2023| 31-03-2022 31-03-2023 31-03-2022 the first charge of BHFL for the amount(s) as mentioned hersin undss with fulure interas! therson
i) M Audited | Audited | Audited | Audi ipti
The borrower in particular and the public in general is hereby cautioned not to deal with the , _ udite | Audited | udited _ E’ﬂ‘:.:; t:z‘:?';:;aﬁ Guarantor(s) nwlmm::aﬂ:;i:m -"-:EH Dgamﬁ:nﬂm Puzale-:-lf
property and any dealings with the property will be subject to the charge of IDBI Bank 7| Totalincome : = 0.00 000 | 0.3T] 0.00 d ! | party le and Amount | Possession
Limited for an amount of Re. 10,83,426.20 (Rupees Ten Lakh Eighty Three Thousand 2 Net Profit (before Tax, Exceptional and/or Extraordinary items) (3.27) (15.86) (11.09) (24.56) Branch: HYDERABAD LAN: 400HSOE7703384 | All that piece and parcel of the Mon-agricultural | 20th May 2022 | 23-May-23
Four Hundred Twenty Six and Paise Twenty only) as on 17.05.2023 plus applicable 3| Net Profit before tax (after Exceptional and/or Extraordinary items) (3.27) (15.86) | (11.09) | (24.56) and 400TOLET549807 and H400GITOG66164 Property describad as: Rs. 16,34 756/- |
interest, incidantal axpenses, changes and cosls thereon, 47 NetProfitaftertax (after Exceptionaland/or Extraordinary items)| (3:27) (15.86) | (11.09) ] (24.56) Borrower's: | Co=borrower’s Plot No 381/Part North Side Portion, Plat Mo 381/4 | (Rupees Sixieen
The attention of Borrower is invited to provisions of sub section (8) of section 13 of the Act, in 5| Total Comprehensive Tncome [Comprising Profit after tax and ' ' | | 1. SRIKANTH GOUD TIGULLA (Through legal | Part Survey Mo, B31/A AA, Vandanapur Colony | Lac Eighty Four
respect of time available, fo redeem the secured asset. Other Comprehensive Income (after tax)] (3.27) (15.86) (11.09) (24.56) heirs since deceased) (Borrower) Iskabal Hio Ammenpoor Gp Patancheru Mandal | Thousand Seven|
DESCRIPTION OF PROPERTY 6| Paid up Equity Share Capital (Rs.10/- Per Equity Share) 510.00 510.00 | 510.00 510,000 | AT PLOT MO, 391, ANU SHREE NILAYAM |Medak District -502032, East : PLOT NO.388 | Hundred Fifty Six!
(Asset owned by Shri Alli Sayanna Slo Shri Alli Yellappa vide Sale Deed bearing No. 77 Reserves (excluding Revaluation Reserve as showninthe [ VANDANAPURICOLONY. HYDERABAD- 502032 | West - PLOT NO301APRART, North ; 30" WIDE Only)
6510¢2011 dated 01.11.2011 and mortgaged in favour of IDBI Bank Limited vide registered Balance Sheet of previous year ended) - - (60.73) (49.64) ROAD, South: FLOTNO'3.331 & 381/PART ,
Memorandum of Deposit of Title Deeds bearing Doct. No. 3891/2018 dated 20.03.2018) 8| Earnings Per Share (of Rs.10/- each) (Not Annualised): Place: MEDAK Date: 27/05/2023 Sd/- Authorized Officer, Bajaj Housing Finance Limited
Al that residential houze situated at Do 1-3-75/7C2, admeasuring 150.00 Sg. Yds. a) Basic (0.06) (0.31) (0.22) (0.48)
constrected over open plod out of Sy, Mo, 177 siluated a Rajendra Nagar (Saddalgundu) b) Diluted (0.06) (0.31) (0.22) (0.48)
Mahabubnagar District - 509001, Telangana and bounded 2s follows: East: 3 Sariand H.No. Note : - ilﬂ — E—— UNION BANK OF INDIA
1-3-73(7/001, West: 3 Seri, North: 10’ Lane, South: Plotofothars. 1) The above Financial results as recommended by the Audit Committee were considered and approved by the Board of Directors o @ o o vdn Reaional Office. 1st Floor
together with all stuctures thereon and &8 the things attached fo the earth or permanenty at its meeting held on 25th May 2023. R e g 3 ’
tastenad bo anything attached to the earth 2) The financial results include the results for the quarter ended March 31, 2023 being the balancing figures in respect of the full _ m Sulthan Bazar, Koti, Hyderabad.
: . ; F— financial year and published unaudited year to date figures
e ot i b A 3) The above is an extract of the detailed format of Financial Results field with the Stock Exchange under Regulations 33 of the SEBI E'AU CTI O N SAL E N OTI c E
(Listing and Oth(_ar Disclosure Re_quirements) Regulations, 2015. The full form_at of the Fin.anpial Results are available on E-Aliction sale notice Tor sale of immovable assets Under Securitization and Reconstruction of
Canara Bank / r.qEH[]JFﬁ,TN_ﬁ,h,: BHN—EE--:- ; company's website at https://sophiatraexpo.com/ and the stock exchange's website, WWW.bSEIndIal.:COI’T; _ o Financial Assets and Enforcement of Security Interest Act, 2002 read with proviso to Rule 8(6)
Sl : Ph. H_u._ElMﬂﬂﬂ...ﬂE: BAT8633621 orsonpia fraexpo '-'ms'te/d of the Security Interest (Enforcement) Rules 2002.
| rovis s || E-mail id:cb13007@canarabank.com o dr-
Place : Hvderabad Y.Mallikarjun Rao Nofice is hiereby given to the public in general and in particuter to the Borrower(s) and Guarantor(s) that the below
ALE NOTICE R 5y 05.9023 Whole Time Director described immovable properties mortgaged/charged to the Secured Creditor the Symbolic possession of which
E-Auction Sale Notica for Sale of Immovable Properties under the Securitization and ae - £o-Uo- DIN:00905266 has been taken by the Authonsed Officer of Union Bank of India) (Secured Creditor), will be sold on "As is where
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 3 = is", "As is what is", and "Whatever there is" on the date mentioned below, for recovery of dues as mentioned
: : . ' hereunder to Union Bank of India from the below mentioned Barrower(s) & Guarantor(s)
read with proviso to Rule 8(6) of the Security Interest (Enforcement) Rules, 2002, . . ’
Notice is hereby given to the public in general and in particular to the Borrower () I N C O N E N G I N E E RS LI M ITE D I M Po RTANT The Reserve Price and the-Earnest Money Depo?ltare also mentioned he.reunder
and Guarantor s) that the below described immaovable property mortgaged/charged B B-6/3,1.D.A., UPPAL, HYDERABAD-500039. CIN : L74210TG1970PLC001319 Whilst care is taken prior branch Names & Description of Froperties
to the Secured Creditor, the constructiveiphysical possession of which has been — EXTRACT OF STANDALONE AUDITED to acceptance of Name of the Branch: Mansurabad ontactNo.: 7680004743
taken by the Authorised Officer of MEHDIPATNAM branch of the Canara Bank for FINANCIAL RESULTS FOR THE QUARTER AND advertising copy, it is not Name of the Borrower: MW/s: Lasya Designers (Proprietor -G Tirumala Vijaya Krishna)
follow up., will be sold on "As is where is", “As is what is”, and “Whatever there is" B -\ ANCIAL YEAR ENDED MARCH 31, 2023 Rs.nLakks| | possible to  verify  its Outstanding Amount: Rs. 31,71,083.75/- +Future Interest + Other Expenses
on 30.06.2023,for recovery of Rs.20,99,891.84/-(Contractual dues as on 25.05.2023) QUARTER|  YEAR YEAR contents The Indian Property Details: Residential Open Plot No's 1,2 & 3, Sy.no 121/AA/1, 122/AA/2, Situated at Trinity Avenues
due to the Mehdipatnam Eranch Canara Bank from Sri. SHIVARATRIVIJAY KUMAR Sr. PARTICULARS ENDED ENDED ENDED Express ) Limited cannot Layout, Near Veeravelly Bus Stop, Mothkur Road, Cheemalakondur Village & Grampanchayat, Bhongir
Th ica will be Rs.23.00.000-R T Three Lakhs onl 4 th Ng: 31-03-2023 | 31-03-2023 31-03-2022 P hel ibl " Mandal, Yadadri-Bhuvangiri, Telangana. in the Name of Sri G Tirumala Vijaya Krishna Extent of Plot is 1200
8 reserve price wil be Rs.23,00,0000(Rupees Twanty Three Lakhs only) and the Audited =~ Audited | Audited be held responsible for Sqyards Bounded By: North-Open Land, South-40' Wide Mud Road, East - Open Plot No.4, West- Open Land
earnest money deposit will be Rs, 2,30,000/- (Rupees Two Lakhs thirty thousand 1 Total | f o) i 1 758 3596 13504 such contents, nor for any . . - YTSEE
only). The Earnest Money Deposit shall be deposited on or before 28.06.2023 | ‘ota ‘ncome rom “perations ! il ol ' loss or damage incurred eserve price : Hs. 25,99,000/- J: s 2,590,000/~
before 5:00pm. 2| Net Profit/(Loss) for the period (before tax, ) It of tran tion Name of the Branch: Gowliguda Contact No.:7981673330
: A e exceptional and/or extraordinary items) (8.61) (35.73) (0.65) a$ a resulit o ) ansac 'o. S Name of the Borrower: Mr. James Uday Kumar
DESCRIFTION OF PROPERTY: All thai the Residential Independent House on Plof Mo, ! . : 1 { L with companies, associa- N fthe Co-B . Mr. B Victor Raik
65, Part, Survey Nos. 157,163,164,165,166, 167 Situated at  IPS KRISHNA Nagar | | 3| Net Profiti(Loss) for the period (before tax tion r individual ame of the L-o-Borrower: Ifi. B Victor Rajkumar
OIS b i exceptional and/or extraordinary items) (8.61) | (35.73)  (0.65) ons N uals Name of the Guarantor: Jutika Mary Rupa
COLONY, PHASE-II, Godhumakunta Village and Grampanchayath, Keesara Mandal, P y : : : d tisi in it - . ]
et . : A - - - - - - advertsing In Its newspa Outstanding Amount: Rs. 31,04,776/- + Future Interest + Other Expenses
Medchal Malkajairi dist, admeasuring 79,33 Sq. Yds Bounded by:North : Plot No. 66, 4| Net Profit/(Loss) for the period after tax, . . ; 9. 97 . .
FlatMo. 203,South : 12 Wide Road East : Plot No. 65 (East Portion), West : Plot No. 65 (after exceptional and/or extraordinary items)  (8.61) | (35.73)  (0.65) pers ~or Publications. Property Details: Residential Flat No.g-3, Sugra Mansion, H.no 33-1153 & 33-46/2, Plot No's 109
g ' - I : Bl : . P ) fy flems). it || - : We therefore recommend & 110, Sy.nos105/1, 110/1, Tirumalagiri, Near Jaya Lakshmi Gardens, Secunderabad, Telangana. in the Name
WI'EEI Fﬂl’hﬂlﬂ:l Deed Mo : 15025/2018 Dt.27.09.2018 CERSAI 1D: 400025297398, 5! Total Comprehenswe Income for the penod . .
that readers make of Mr.James Uday Kumar area of the Flatis 1020 Sqft Bounded By:North-Duct & Flat No.G-4, South-Open To
(PROPERTY OWNER:Nr. SHIVRATRIVIJAY KUMAR, Slo. 5. KISTALAH. (Comprising Profit/Loss) for the period . < Sk ) .
L i3 ; necessary inquiries y, East-Open To Sky, West-Parking Area & Corridor
No Known Encumbrances to the Knowledge of the Bank. (after Tax) and other Comprehensive ; . .- - VID: B
; i S P before sending any eserve Price : Rs. 30,00,000 D: Rs. 3,
For detailed terms and conditions of the sale please refer the link “E-Auction” provided income (after tax) (8.46) (35.58) (0.56) . - . - i
in Canara Bank's website (www.canarabank.com) or may contact Mr. MOHAMMED 6! Paid up Eauitv Share Cabital 432' 71 432' 71 432' 71 monies or entering lf?tO Date & Time of E-Auction: 14-06-2023 From 11:00 AM To 04:00 PM
AYUB. SENIOR MANAGER.MEHDIPATNAM, Hyderabad Branch, Canara Bank, Ph. | ~aid up tquity share Lapita L3l 1) : any agreements with (with 10 min unlimited auto extensions)
No.9440903003, BITA63 3621, during office hours on any working day. : Earmng.Pe.r Share (,)f RS',1 0/~ each , advertisers or otherwise Last date for Submission of EMD on 14-06-2023 till commencement of e auction
NOTE: A) EMD amount of 10% of the Reserve Prica is to be deposited by way of Damand draft (for _contlnum.g and discontinued operations) acting on an advertise- Fur defailed terms and conditions of the sale, please refer to the link provided in hips]
in favour of Authorized Officer, Canara Bank, MEHDIPATNAM Branch US shal be deposited Basic and Diluted (0.20) (0.83)  (0.02) ment in any manner "www.unionbankofindia.co.in", www.mstcecommerce.com/auctionhome/ibapi/index.jsp.”
through RTGENEFT/Fund Transfer to credit of account of Canara Bank, MEHDIPATNAM Noies: . ! hat R ist d
Branch, and Alc No 209272434 IFSC Code: CNRBO013007 B) The property can be otes: _ _ _ _ _ whatsoever. egistere Statutory 15 Days Sale Notice under Rule 8 (6) Rule 9(1) of Security Interest (Enforcement) Rules, 2002
inspected, with Prior Appointment with Authorised Officer, on 23.06.2023between 1. The above is an extract of the detailed format of Audited Financial letters are not accepted This may also be treated as notice u/r 8(6) Rule 9 (1) of security Interest (Enforcement) Rules 2002 to the)
11.00AM and 5.00PM. C) Auction would commence at Reserve Price, as mentioned abave. Results filed with Stock Exchange under Regulations 33 of the SEBI(Listing in response to box borrower/s and guarantor/s of the said loan about the holding of E-auction Sale on the above mentioned date.
Bidders shad improve their offers in malfiphes of Re.50,000¢-. The bidder who submits the . ) . . » . . § .
highast bid (above the Reserva prica) on ciosure of *Online” auction shall be declared as Obligations and Disclosure Requirements)2015, the full format of the number advertisement. Date: 26-05-2023, Place: Hyderabad Authorized Officer, Union Bank of India
suu::.fms*-un til:lflilﬁr Sale bshﬁ_ll b c-:ﬂz‘lrrne-:1in é?wl-;:ur Drf}:& .s.:.«::lzenia;ful bidder, subject fo Quarterly Audited Financial Results are available on the Stock Exchange
caniirmakion o the samk  the secured credior, ) Flace of Auickon  Uniing Website www.bseindia.com, www.cse-india.com,www.incon.in.
Date: 26.05.2023 Place: Hyderabad __ AUTHORISED OFFICER.CANARABANK | | 2. The above audited results were reviewed by the Audit Committee and KABSONS INDUSTRIES LIMITED
there after approved by the Board of Directors in their meeting held on NEW REGD. OFFICE : MADHUW VIHARCIZI\INlE)zl?:’ZL(()?(-)rg1ggLSOEII'_ﬁ((??isz 2-293/82/C/17, JUBILEE HILLS, ROAD
@ IDBI BANK IDBI BANK LIMITED 26 May, 2023. for and on behalf of the Board of Directors, NO.7, HYDERABAD - 500 033 (Telangana) Tel: 040-23554970, E-mail: operationslpg@gmail.com
. B clind o : Retail Recovery, D.No. 5-9-89/1 & 2, Chapel Road, Sd/- Sreedhar Chowdhury Grievance redressal division E-mail: kilshareholders@gmail.com, website: www.kabsons.co.in
CIN:- LES130MH2004G0H 48838 Hyderabad - 500 001, TS. Ph No : 040-67694000 Place: Hyderabad Managing Director
POSSESSION NOTICE Date : 26-05-2023 S oieaons EXTRACT OF AUDITED FINANCIAL RESULTS FOR THE QUARTER AND
[RULE 8 (1)] (For Immevable Property) YEAR ENDED 31ST MARCH 2023
Whareas, the undersigned beairg the Auiharised Officer of the IDB1 Bank Limited undar tha Rs. In Lacs (Except EPS)
Securib=ation and Recaonslruclion of Financial Assats & Enforcement of Sacurily Inferast Act,
| 1 h P o . Quarter | Quarter | Quarter Year Year
EEI-..-E-!E:#ufE".'IIIIE',anu:I.n-z-xerpse-::fp:u.'er:q_mnmed IJI1|:|E-r.5E||:|El:II'|1.:-.12:ITE'EI|:|'|If':|'-I'L1E 3_:-1 SUUTHEHN MAENESIUM AHD CHEM":ALS LIM]TED ended ended ended ended ended
Security Interest (Enforcement] Rules 2002, issued demand nofica on 22.02 2023 caling upan the PARTICULARS 31032023 31122022| 3108202 31032023 31.032022
borowers and guarantors viz, Shri K. Venkataiah Goud, Shri K. Sashi Kumar Goud, Shri K. CIN: L27109TG1985PLCO05303 Audited | Unaudited Audited Audited Audited
Rajasekhar Goud, Smt. K. Padmamma and guaranior viz Shri Katta Chinna Tayappa to repay Regd. Off: Deccan Chambers, 5" Floor, 6-3-666/B, Somajiguda, Hyderabad - 500 082. e : :
r.r![!.-ﬂl"l'l:ll.lF. e ritimid I|"| e denand notice tll'.'il"lg Rs. 51.3&.““.53 I:Rup‘H FI“!Ir One Lﬂkh Aud“nd Flﬁannial HBE“"E tur 1hE ﬂuanur E“d wa' B“dad B"dad 31’ Maml‘h E‘:DEE Total income from OperationS(Net) 534.16 478.61 332.44 1,76750 1,19649
Thirty Six Thousand Six Hundred Forty and Paise Sixty Three anly) as on 08.02.2023 plus Rs in lakh Net Profit/(loss) for the period before tax, Exceptional and/or 2142 5063 425 7912 156.30
applicable nberest, incidanlal expanses, charges and cosls (heraon wilkin 80 days Trom the date of 5 1N [3KNS) ) ) ’ ' ' ’ ' '
tha racaip! of the sad nolica. Extraordinary items.
Thie barmowers hiaving faiked to repay the amount, notice i3 heraby gives b the bormowers and e g b | For the Quarter ended Year ended Net Profit/(loss) before tax and after Exceptional and/or 21.42 50.63 520 79.12 160.13
public in general hal the undersigned has taken possession of tha property described harein ' articulars Extra ordinary items
bieiow, i exercise of pawers conferred on him under sub-section (4) of saction 13 of Act read with No. 31-03-2023 | 31-12-2022 | 31-03-2023 | 31-03-2023 | 31-03-2022 Net Profit/(loss) after tax and after Exceptional and/or 2142 5048/ 515 78.97 160.08
rule B of tha Security Inbarest {Enforcemeant) Rules, 2002 on this the 23rd day of May, 2023 Audited | Un-audited |  Auwdited Audited Audited Extra ordinary items
The borrowers in particular and the pubbc in general & hereby cautioned not to deal with the : o , - , i i i i i
preerty and any dealings with e proparty will be subject o the charge of IDBI Bank Limited for | |Total Income: from operations (Net) 185.05] 280.43|  17.05] 865.71] 237.79 Total Gomprehensive income for the period [comprising profit/
an amourit of Rs. 53,14, 342,63 (Rupees Fifty Three Lakh Fourteen Thousand Three Hundred Il |Net Profit / (Loss) for the period 10048] 16028 (27.46)|  48837] 5046 (loss) for the period (after tax) and other comprehensive
Forty Twio and Paise Sixty Three only] as on 17.05.2023 ples appicable intarest, incidental (Before tax and Exceptional ltems) income (after tax)
expensas, charges and Costs H'IE-'jE!DF _ o _ ) ) : Paid-up equity Share Capital(Face Value of Rs.10/- each) 1,746.30 1,746.30| 1,746.30 1,746.30 1,746.30
The aitentian of Borrowers is Ivled 10 provisions of sub section (8) of section 13 of the Act, in ol et ek bnili i _ - - - 2 3 Other Equity as shown in BS (819.35) | (840.77)| (898.32) (819.35) (898.32)
FRdpector ime avistable, o reestn fw pecured et Iv. | Net Profit /{ Loss) for the Period 109.48 160.28 (£7.46) A488.37 20.46 Earnings Per Share (for continuing and discontiued
DESCRIPTION OF PROPERTY (Before tax after Exceptional tems) operations)(Rs.10/- each)
(Asset owned by Shri Katta Chinna Tayappa Sie Shri Katta Saurappa, vide Sale Deed bearing 0 1 1B 51 q 58 48 B per .
No. 1153/2008 dated 22,07 2008 and mortgaged In favour of IDBI Bank Limited vide registered urrent Tax Expenses 26.1 4e.e9 (6.83)| 128, . Basic: 0.12 029 003 045 092
Memorandum of Depasit of Title Deeds bearing Doct. No. 1211/2016 dated 12.05.20186) Relating to earlier years (1.22) - - (1.22) - Diluted: 0.12 029 0.03 045 0.92
All that residential houze bearing H.Mo. 4-14022 on Plot Mo, 25, admeazuring 200 5q. Yards in Deferred Tax = i0.11} 0.41 763 1.76 NOTE
Surdey Mo, 41742 a1 Daltha 3a Nagar Colony, being a residential ground and first foor building & ; 1 | :
ﬁ’“"ﬂ{ i1|-:|medas .?_:_r s, 1-&&3.-1—: Eq.lFl.r?rﬁamhcrhtwl ﬂmasmrf % 3“ Eldcs,'jhz.luhmnﬁgar'mgh?l ‘ [I'I.;ttgrﬁéilﬁ[p;gisa:: If';rrrlﬂ;f e e LS B ol QE oulild 1 The above results for the quarter/ year ended 31st March, 2023 were reviewed by Audit Committee and taken on record
andal and Gram Panchayal, Mahaboobnagar District and bounded as follows: East: : -
25 Feet Wide Mud Road, West: Manikanta Colony (Neighbours Open Plot), Nerth: Plat No. 24, vi. |Total Comprehensive Income for the period 70 54 118.15 (21.03) 452 08 40,04 by the_ Boaré' of Directors of the meeting held on May 25, 20?3- . _ _
Houseof P Balreddy, South: Plot Mo, 26, Neighbours House. " : 2 The Financial Results of the Company have been prepared in accordance with Indian Accounting Standards (Ind AS)
together with all structures thereon and 2 Ih|=~"lhin;|5. aftached io the earth or parmanantly fastanad """ Equity Share Eaﬂ_'tal _ ) 3,000,000 3,000,000 | 3,000,0001 3,000,000 3,000,000 prescribed under Section 133 of the Companies Act 2013 read with the Companies (Indian Accounting Standards)
fo anything altached to the sarth. ill. Earmn_gs per equity share- (not annualised) _ Rules, 2015.
Date: 23.05.2023, Place: Mahabubnagar Sd/- Authorised Officer, IDBI Bank Limited aj E.ESIE 2.42 .94 (0.70) 11.77 1.33 3 The format for quarterly results as prescribed in SEBI's Circular CIR/CFD/CMD/15/2015, dated 30th November 2015,
b} Diluted 2.42 3.94 (0.70) 11.77 1.33 has been modified to comply with requirements of SEBI’s circular dated 5th July, 2016.
Notes: 4 The Company is engaged in Trading in LPG and leasing out bottling plants temporarily. There are no other reportable
The above Audited financial results were reviewed by audit committee and approved by the Board of Directors at segments as per Indian Accounting Standard (Ind AS - 108).
their mEE["_'!ﬂ held on 26.05 -EDEH_ s _ : 5 The above is an extaract of the detailed format of Quarterly and Yearly Audited Financial Results filed with the Stock
The EDIII_'UE-IEEI'I extract of the detailed !EIFI'I'I_Ei of -'!'-IJ_dHE:d fll1&l'lﬂlﬂ|_rEEUﬂ5 filed with the _Eiﬂlﬂl"- Eﬁfihﬂﬁﬂﬁ under Exchange under Regulation 33 of the SEBI (Listing and other Disclosure Requirments) Regulations 2015. The full
Regulations Section 33 of the SEBI (Listing Obligations and disclosure requiremet) regulations, 2015. The full format of Quarterly and Yearly Audited Financial Results are avialable on the stock Exchange website (www.bseindia.com)
format ofthe financial results are available on the stock exchange web sites at www.bseindia.com and also on the and on the company’s website (www.kabsons.co.in)
Company's website al www. southernmagnesium.com
For and on behalf of the Board of Directors For Kabsons Industries Limited
Southern Magnesium & Chemicals Ltd
Sd- Sd/-
Place: Hyderabad N.Rajender Prasad Place:Hyderabad Rajiv Kabra
Date: 26.05.2023 Joint Managing Director Managing Director
Date:25.05.2023 DIN:00038605
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/A“&:S‘ Engineering Services

IL&FS Engineering and Construction Company Limited
CIN: L452017G1988PLC008624
Regd. Office: D.No.8-2-120/113, B-Block, 1st Floor, Sanali Info Park, Road No. 2, Banjara Hills, Hyderabad - 500033

Ph: 040-40409333; Fax: 040-40409444; Email: cs@ilfsengg.com; Web: www.ilfsengg.com
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(BEENE) | (0BERHD) | (0BS5HVED) (0855252) (02853259) (SASTNE) | (ASTRS)
@85S 008 Frd ewrdho 10763 2236 12909 21565 37868 21565 37868
SodSh S DY ergio/(Sio) Sy, diForodite | (7960) (1915) (10765) (11,888) (20,692) (11889) (20602)
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(S5FaoDie &S odrrdn aBow EHTFE)
iy Shard sodghh 5E%H 88 ogofSho) | (7936) (2451) (35064) (12400) (38635) (12398) (38613)
(DHFmoDKL HBCR/ET Wrde 0toe Soars)
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(D) BRE (&.) (B) BewgBE (&)

HSHRE:

a8: 25-05-2023
(B¥o: Zo58H

For IL&FS Engineering and Construction Company Limited
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( SIGACHI INDUSTRIES LIMITED

CIN:L24110TG1989PLC009497
Regd. Office: 229/1 & 90, Kalyan's Tulsiram Chambers, Madinaguda, Hyderabad, Telangana, 500049
Telephone:+91 40 40114874, E-mail: cs@sigachi.com Website: www.sigachi.com
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A\ ANJANI PORTLAND CEMENT LIMITED

CIN:L26942TG1983PLC157712

Website Address :www.anjanicement.com

Regd. Office: #6-3-553, Unit No. E3 & E4, 4th Floor,Quena Square Off: Taj Deccan Road, Erramanzil, Hyderabad, Telangana 500082
Tel no: +91-40-23353096

Extract of Audited Consolidated Financial Results for the Quarter and Financial Year ended 31st March, 2023

Particulars

(Rs. in Lakhs except for EPS)

Consolidate
Quarter Ended

31-03-2023 | 31-12-2022
Audited | Un-Audited

Year Ended
31-03-2023 | 31-03-2022
Audited | Audited

31-03-2022
Audited

Total income from operations

13,295 15,103 25,168 66,150 80,126

items)

Net Profit for the period (before tax, exceptional/extraordinary

(1,831) (1,551) 468 (6,414) 5,877

Net Profit for the period before tax, (after exceptional/
extraordinary items)

(1,831) | (1,551) 468 | (6,414) 5,877

Net Profit for the period after tax (after exceptional/
extraordinary Items)

(1,690) | (1,416) 173 | (5,850) 4,199

Total Comprehensive Income for the period (Comprising
Profit for the period after tax and Other comprehensive
income after tax)

(1,681) (1,404) 210 (5,791) 4,214

Paid up Equity Share Capital

2,937 2,529 2,529 2,937 2,529

Reserves Excluding Revaluation Reserve

30,435 24,529 29,303 30,435 29,303

Earnings per Share (EPS) (Basic & Diluted)

(5.98) (5.55) 081 | (22.35) 16.38

Notes:

The above is an extract of the detailed format of Audited Financial Results filed with the BSE Ltd and NSE Ltd under Regulation 33 of the SEBI (Listing Obligations and Disclosure
Requirements) Regulations 2015. The full format of the Audited Financial Results is available on the Stock Exchange website (www.bseindia.com), (www.nseindia.com) and on the

Company's website (www.anjanicement.com).

The specified items of the standalone financial results of the Company for the quarter and financial year ended March 31, 2023 are given below:-

Additional Information on Audited Standalone Financial Results is as follows:

(Rs. in Lakhs except for EPS)

Sl.No. Particulars

Standalone

Quarter Ended
31-03-2023| 31-12-2022 | 31-03-2022
Audited | Un-Audited | Audited

Year Ended
31-03-2023 | 31-03-2022
Audited Audited

Revenue from Operations

9,589 10,879 13,669 42,218 47,201

Profit before Tax (after Exceptional/
Extraordinary Items)

(205) (417) 336 2,011) 4,914

Profit after tax

(180) (389) 77 (1,892) 3,497

Total Comprehensive Income

(164) (382) 92 (1,860) 3,503

Place
Date

: Hyderabad
: 26th May, 2023

For and on behalf of the Board of Directors of
Anjani Portland Cement Limited

N.Venkat Raju
Managing Director
(DIN 08672963)
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